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Medical   Colleges  in the  country 

2111. DR. SHRIKANT RAM 

CHANDRA JICHKAR : Will the 

Minister of HEALTH AND 

FAMILY WELFARE be pleased to 

state : 

(a) the number of Government and 

Private Medical Colleges in the country ;  

and 

(b) what is the total number of 

students studying in these colleges as on 1st 

July, 1992 ? 

THE MINISTER OF STATE IN 

THE MINISTRY OF HEALTH 

AND FAMILY WELFARE (SHRI 

MATI D.K. THARA DEVI 

SIDDHARTHA) : (a) There are 

144 Government and Private Medical 

Colleges in the country. 

(b) Information is not available with the 

Medical Council of India. 

Grant to AIIMS from United States 

2112. SHRI PASUMPON THA. 

KIRUTTINAN : Will the Minister 

of HEALTH AND FAMILY WEL 

FARE be pleased to state : 

(a) whether she United Stales 

Government have decided to provide 

financial grant to AIIMS for development 

of Blood Cancer and allied diseases projects 

; and 

(b) if so, the total grant to be provided 

for the project and the amount provided to 

AIIMS for the project upto June, 1992 ? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HEALTH AND FAMILY 

WELFARE SHRIMATI D.K. THARA 

DEVI SIDDHARTHA) : (a)and(b) Yes, 

Sir. It has been reported by the All India 

Institute of Medical Sciences that an 

agreement for "Characterisation and 

treatment of Lymphoid Neoplasia" has 

been signed between the National Institute 

of Health (NTH), USA and AIIMS, New 

Delhi. The total grant sanctioned for the 

project is Rs. 177 lakhs approximately and 

a sum of Rs. 43 lakhs 

approximately, has been received by the 

AIIMS on 14-7-92 as the first instalment 

of the grant for the period from June, 

1992 to May, 1993. 

 
 

Higher scale to Assistant   Medical 

Officers   (Homoeopathic) 

2114. SHRI VIRENDRA KATARIA : 

Will the Minister of HEALTH AND 

FAMILY WELFARE be pleased to stave : 

(a) whether the Central Adminis-

trative Tribunal (CAT) had ordered long 

ago for higher scales of pay to be granted 

to Assistant Medical Officers 

(Homoeopathic) in Delhi Administration ; 
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(b) if so, whiter   is a fact that Delhi 

Administration has not yet implemented   the   

orders   of  the Tribunal (CAT)  ; 

(c) whether the delay in imple-

mentation amounts to contempt of country ; 

and 

(d) what are the reasons for such 

delay and by when-he orders of CAT 

are likely to be implemented ? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HEALTH AND FAMILY 

WELFARE (SHRIMATI D.K. THARA 

DEVI SIDDHARTHA) : (a) to (d) The 

Central Administrative Tribunal (CAT) had, 

inter-alia, ordered that a decision upon 

providing reasonable promotional avenues 

for Assistant Medical Officer 

(Homoeopathy), be taken. In compliance 

with the orders of the Central Administrative 

Tribunal, Delhi Administration have 

upgraded the post of Assistant Medical 

Officer (Homoeopathy) and created 31 posts 

of Junior Medical Officers. 


